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~9, 2000, Learned counsel for the [Othfk—f’vL Qly 5 q(,

applicant Mr,A.K.Mohapatra has filed
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withdrawal cf this QA.we have heard Mr,A,K.
. Mohapatra, learned counsel for the applicant //q;ﬁ(,. Qp@qy
]and Mr.S.3ehera, learned ASC and perused
the records,In view of the Memo filed the i
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